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During review of sanctioned ctases,
it Les been noticed that during the
earlier gtages, pension had been sanc-
tioned on the basig of conviction and
incomplete jail evidence. Before al-
lowing such pensioners to continue to
diaw the pension they are being
asked to furnish complete evidence,
It in the absence of jail record, the
persons produce other acceptable evi-
dence such as co-prisoner certificates,
their cases will be reconsidered and
finalised after verification through the
State Governments.

Agreement between BHEL and
SIEMENS

2288. DR. SUBRAMANIAN
SWAMY: Will the Minister of IN-
DUSTRY be pleased to state:

(a) whether the Ministry has re-
commended to the Government a
broad-~based agreement between
BHEL and SIEMENS;

(b) the cost of manufacture of
turbines of rating 210 MW and below
presently, and the estimated cost if
the proposed agreement is implemen-~
ted;

(e) the present capital-labour ratio
of manufacture of the -aid turbines,
and the likely level under the agree-
ment; and

(d) when the Ministry has ascer-
tained the opinion of the Ministry of
Energy and the various State Elec-
tricity Boards on the proposed agree-
ment, and if so, their reactions to the
same?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SITRIMATI ABHA MAITD: (a)
The proposal for a collabcration
agreement between the BHEL and
Siemeng ig under examination of the
Foreign Investment Board which in-~
cludes the representalives of thia
Mnistry. Their recommendation is
awaited,

(b) Disclosure of the cost of manue
facture of turbineg in this Govern-
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ment of India Undertaking would not
be in the public interest, However,
the cost of manufacture of turbines
under the proposad agreement is ex-
pected to be comparable with thosa
manufactured at present under equi-
vaient levels of indigenisation.

(c) In this type of indusiry, it s
diffcult to work out such a ratio in
the case of emach product because the
manufacturing facilities often overlap
from one product to the other. How-
ever, in the turbines manufactured
to the new design the material con-
tent and work content are anticipated
{0 be less. )

(d) The broad-based agreement
covers products and a range oi system
engineering know-how of interest to
a number of Ministries and utilities
and industria] users. In such cases it
jg not possible to consult all the like-
1y customers. In the case of the
Minisiry of Energy, however, their
representative, as a Member of the
Poard of Directors of BHEL, was
sssociated with the evaluation and the
awnroval of the proposal at the Board
level,
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Setting up of Cement Plants for Irrl-
gation Projects

2291, SHRI K. KUNHAMBU: Wil
the Minisler of INDUSTRY be pleas~
ed to gtate:

(a) whether the Centre has advis-
ed the States to set up certain cement
plantg for speeding up the construce
tion of irrigation projects; and

(b) if so, the namesg of States
which applied for licences and action
taken on them so far?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI JAGDAMBI PRASAD
YADAV): (a) At the Fourth Confer-
ence of State Ministers of Irrigation
held at Irivandrum in February 1879
a proposal wag mooted that the State
Governments may consider getting up
of captive cement factories for large
irrigation projects.

(b) The GCovernment of Gujarat
have suggested that the proposed
grinding unit of M/s Narmada
Cement Co. to be located at Magdalla
should be treated as a captive plant
for the construction of Navagam Dam,
When this grinding unit is set up
allocation of maximum quantities pro-
duced by it for the construction of
Navagam Dam would be considered.
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